IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF FEBRUARY 2026

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVY ADVOCATE ADVOCAT DATE OF
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

1 [MS. NEELOFER ABIDA PERVEENICENTRAL |[301 IRECOVERY ICS COMM-19.09.2025 CO BANK VS. S.GJSUNIL 9971955807  [sunilkumarii1.12.2025
IDISTRICT JUDGE (COMMERCIAL l1031/2025 [ENTERPRISES [KUMAR impalgg@
ICOURT)-01 lgmail.com

1301 IRECOVERY ICS COMM-05.03.2025 JA TO Z CHEMICALS VS JSARTHAK (9873300964 [lovekesh27 [21.01.2026
267/2025 IMEENA MEHTA IAHUJA (@gmail.co

2 |SH. RAJESH KUMAR GOEL,/CENTRAL [|NIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-02

I3 |[MS. DEVENDER KUMAR SHARMA,ICENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL|
ICOURT-03

4 [MS ANIL KUMAR  SISODIA,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

I5 [SH. MANOJ KUMAR DISTRICTICENTRAL [NIL
WUDGE (COMMERCIAL COURT)-05

6 |SH. RAM LAL MEENA, DJ COMM-CENTRAL |NIL
06 TIS HAZRI COURT CENTRAL
IDELHI

[7 [SH. MUKESH KUMAR GUPTA,CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07

8 |SH. RAMESH KUMAR -II DISTRICTICENTRAL |NIL
WUDGE, COMMERCIAL COURT

19 [SH. ANIL ANTIL, DISTRICT JUDGE,,CENTRAL |NIL
ICOMMERCIAL COURT-09




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

WUDGE, COMMERCIAL COURT

1o |SH. AJAY PANDEY, DISTRI

11 [SH. MUKESH KUMAR, DISTRICTICENTRAL |NIL

WUDGE, COMMERCIAL COURT




n2

DISTRICT

ISH. LAL SINGH, DISTRICT JUDGE,
ICOMMERCIAL COURT

COURT CASETYPE
ROOM

CASE NO.

DATE

OFPETITIONER NAME VSADVOCA’

REGISTRATIO RESPONDENT NAME E
N

ADVOCATE ADVOCAT DATE

MOBILE
NUMBER

E EMAILELECTRONIC

ID

SERVICE
PROCESS

13 |SH. RAKESH PANDIT, DISTRICTICENTRAL

WUDGE, COMMERCIAL COURT

INIL

14

ISH. ASHUTOSH KUMAR, DISTRICTWEST
WUDGE (COMMERCIAL COURT)

INIL

15

IMS. PREETI AGARWAL GUPTA,WEST
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-02

lcs  (comm
910/2025

[13-11-2025

[Lakshmi Kant Goyal VsRahul

[Saurav Kapoor

[Bansl

[8447946432

rational.rat
io@gamil.c
m

12-11-2025

lcs  (comm
[71/2026

17-01-2026

[Rajkamal Plywood IndiajAtul
Vs M/s Empathy Infra &Kharbanda

[Engneering

981133939

Ir.a.g:cham
bers@gami
.com

16-01-2026

16 |SH. RAGHUBIR SINGH, DISTRICTWEST

UUDGE (COMMERCIAL COURT)-03

INIL

7 [SH. SANJEEV AGGARWAL,WEST

IDISTRICT JUDGE (COMMERCIAL
ICOURT)

INIL

18

ISH. RAJ KUMAR TRIPATHIWEST
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

INIL

o

ISH. NARESH KUMAR MALHOTRA,WEST
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)

INIL

20

ISH. PULASTYA PARAMCHALA,NEW DELHI
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01

INIL




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

21 [SH. SANJAY KHANAGWALNEW DELHI o5 [CS - COMM 956 / 2025 [17.12.2025 'TATE BANK OF INDIASH. 9810210832  |05.02.2026
IDISTRICT JUDGE (COMMERCIAL VS. SANJAY IGOPAL
ICOURT) ICHAND

ISHARMA
ICS - COMM 69 / 2026  [30.01.2026 [STATE BANK OF INDIAMS. INOT [18.02.2026
VS. RUBY ISHALINI |[PROVIDED
[UPADHYA|
4
22 [MS. DEEPALI SHARMA, DISTRICTINEW DELHI j20 ISUIT FORICS 19/01/26 ISHIV SHAKTIRAHUL [NOT 16066
WUDGE (COMMERCIAL COURT)-03 [RECOVERY (COMM)/37 ISANCHAR PVT LTD VSMIGLANI [AVAILABLE
26 INKG
[INFRASTRUCTURE
[LTD AND ANR
ISUIT FORCS 130/09/24 ISBI VS. LATEVARUN [9818365119 46071
[RECOVERY (COMM)/81 [BUDHESH KUMAR ICHANDO
9/24 K
ISUIT FORICS 11/07/25 IM/S  PROFESSIONALJANIL 9891231684 46073
[RECOVERY (COMM)/52 [MPEX PVT LTD VSKUMAR
/25 IM/S BRIGHT|GUPTA
[BEGINNINGS PVT LTD,|
[INBOX
ISUIT FORICS 12/02/26 [FUTURE FOCUS[UTTAM  [9310415145 k6076
[RECOVERY (COMM)/11 [INFOTECH PVT. LTDKUMAR
la/26 S. 1DC]
[TECHNOLOGIES
ISOLUTIONS INDIA
[PVT. LTD
ISUIT FORCS(COMM)/[26/09/25 MANOJ KUMAR VS/AMIT 9312267089 46079
[RECOVERY [761/25 IMEDIA PARTNERS [KUMAR
ISUIT FORICS(COMM)/|04/06/24 IATR INDIA SATSMOHIT 8457902716 46080
[RECOVERY 179/24 IAIRPORT ~ SERVICESSETH
[PVT. LTD. VS. LANME]
IATRLINES CAMBODIA|
ICO. LTD.

23 [MS. SAVITA RAO, DISTRICTSOUTH INIL
WUDGE(COMMERCIAL COURT)

24 [MS. ANURADHA SHUKLASOUTH ) New|Commercial ICS (COMM)229.01.2026 [LOTUS HERBALS|VAIBHAV (9971576500  email@vutt[28.02.2026
IBHARDWAJ, DISTRICT] ICourt 64/2026 [PRIVATE LTD VSVUTTS .com
WUDGE(COMMERCIAL COURT) [Block-I [LOTUS MENS]

[PARLOUR




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

6, wiCommercial ICS (COMM)17.04.2025 TATE BANK OF INDIASUCHITA (8896932838 fagnihotrisu(16.03.2026
ourt 195/2025 'S PREETI DEVI [DIXIT kchita@gma
Block-1 il.com
3 NewCommercial ICS (COMM)12.07.2024 IJAKG SHUTTERING VSGURSAT (9811105891  [gursat@gsv|27.02.2026
ICourt 1335/2024 [KDP BUILDWELLSINGH egal.com
[Block-I [PRIVATE LTD
16, NewCommercial ICS (COMM)22.01.2026 ISAHIL SAGAR IGAJINDE 9810124482  |GAJINDER(12.03.2026
ICourt l44/2026 s R KUMAR [K@GMAIL,
[Block-I M/S WORTHY GLOBAL ICOM
[PVT LTD THROUGH]
[TS DIRECTOR MR|
ISARTH JAIN
16, NewCommercial ICS (COMM)j30-10-2025 IGlobal Medilife Solution [RAJIV 7048945800 |par 124.02.2026
ICourt 496/2025 Vs Abdul Salam Wani  [BAJAJ(P), ik63@gmai
|Block-1 .com
16, NewCommercial ICS (COMM)28.01.2026 IMD MUSTAK, SOLEGAURAV (9540909916 [gauravmak [17.03.2026
ICourt l52/2026 [PROPRIETOR M/SMAKKAR kar78 @gm
[Block-I KGN VS NAVIN M| il.com
RAHEJA, MANAGING|
IDIRECTOR M/S
[RAHEJA DEVELOPERS
16, NewCommercial ICS (COMM)28.01.2026 IMD MUSTAK, SOLEGAURAV (9540909916 [gauravmak [18.03.2026
ICourt I53/2026 [PROPRIETOR M/SMAKKAR kar78 @gm
[Block-I KGN VS NAVIN M| il.com
RAHEJA, MANAGING|
[DIRECTOR M/S
[RAHEJA DEVELOPERS
6, NewCommercial ICS (COMM)}29.01.2026 ISTATE BANK OF INDIA[TIRATH (9643228307 [NOT 19.03.2026
ICourt 159/2026 S HARI MOHAN [LAL [PROVIDE
[Block-I [YADAV D
16, NewCommercial ICS (COMM)08.04.2025 IBALESH KHARI VSADITYA (9971919212  [adityasingh[25.03.2025
ICourt 175/2025 [PAWAN DHANPATRAISINGH .adv@gmai
[Block-I MALHOTRA .com
16, New/Commercial ICS (COMM)19.01.2026 ELCOME INDIAPRATYAK [9911142220 dvocatesa [17.01.2026
ICourt 138/2026 ISIT PVT LTD VSSHRAJ Imyakjain@
[Block-1 INEETU SINGH] lgmail.com
[RATHOR
3 NewCommercial ICS (COMM)07.02.2026 [PUNJAB NATIONALJINDRA  [9311824970 [associatena|24.11.2025
ICourt 79/2026 [BANK VS RINKI SAINI [NARAIN frayan29@g
[Block-I mail.com




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

6, wiCommercial ICS (COMM)11.02.2026 [RISHABH A TKAS 9810566116  |ADVOCAT [20.01.2026
ourt 84/2026 IAGGARWAL VS MCD [SHARMA [EVIKASSH
Block-1 ARMA1@G
[MAIL.COM|
. NewCommercial [CS (COMM)07.02.2026  |GANNAMASTER AGRO [KIRATRAJ|9205179872  [kiratraj@a [04.02.2026
ICourt 78/2026 [INDUSTRIES PVT LTDSADANA arlaw.com|
[Block-I VS JAYKISHAN CROP|
ICARE PVT LTD
16, NewCommercial MP (D}o8.12.2025 |Axis Bank ltd Vs GafurjRahul 9971891788  finfo@auale 06.12.2025
ICourt (COMM)/89 Mohammad Chauhan lgal.com
[Block-1 90/2025
16, NewCommercial MP (I}17.02.2026 ICNH INDUSTRIALRAJESH (9958726491  [jangraadvo [11.02.2026
ICourt (COMM) ICAPITAL PVT LTD VSJANGRA lcate@gmail
[Block-I [709/2026 PVITENDER Lcom
16, NewCommercial [OMP (D17.02.2026 ICNH INDUSTRIALRAJESH (9958726491  [jangraadvo [11.02.2026
ICourt (COMM) ICAPITAL PVT LTD VSJANGRA lcate@gmail
[Block-I [710/2026 ICHANAN SINGH Lcom
6, NewCommercial [OMP (D17.02.2026 ICNH INDUSTRIALRAJESH (9958726491  [jangraadvo [11.02.2026
ICourt (COMM) ICAPITAL PVT LTD VSJANGRA cate@gmail
[Block-I [711/2026 [ZORA SINGH Lcom
6, NewCommercial [OMP (I}17.02.2026 [YES BANK LTD VSANANJAY (7455023130 fasaplegalan10.02.2026
ICourt (COMM) IMOHIT OBERAI SINGH idadvocate
[Block-I [714/2026 (@gmail.co
[m
6, NewCommercial [OMP (I}17.02.2026 ICNH INDUSTRIALRAJESH (9958726491  [jangraadvo [11.02.2026
ICourt (COMM) ICAPITAL PVT LTD VSJANGRA cate@gmail
[Block-I [713/2026 INARINDER KUMAR| lcom
00505
16, NewlCommercial IOMP (I)20.02.2026 M/S PIRAMALRAJESH 9958726491 [jangraadvo [13.02.2026
ICourt (COMM) [FINANCE LTD VSJANGRA lcate@gmail
[Block-1 849/2026 [KUNNATH ABDUL Lcom
SHEREEF
3 NewCommercial [OMP (I)}20.02.2026 M/S PIRAMAIRAJESH 9958726491  fjangraadvo [13.02.2026
ICourt (COMM) [FINANCE LTD VSJANGRA lcate@gmail
[Block-I 852/2026 ISATISH GARG Lcom




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

6, wiCommercial [OMP (I)}20.02.2026 M/S PIRAMAL 9958726491  fjangraadvo [13.02.2026
ourt (COMM) [FINANCE LTD VSJANGRA lcate@gmail
Block-1 855/2026 [PREMPAL Lcom
3 NewCommercial OMP (I)}20.02.2026 M/S PIRAMALRAJESH |9958726491  fjangraadvo [13.02.2026
ICourt (COMM) [FINANCE LTD VSJANGRA cate@gmail
[Block-I 856/2026 [POOJA FULZELE Lcom
16, NewCommercial MP (I)}20.02.2026 M/S PIRAMALRAJESH (9958726491 [jangraadvo [13.02.2026
ICourt (COMM) [FINANCE LTD VSJANGRA cate@gmail
[Block-1 857/2026 [DEEPAK DHIMAN lcom
16, NewCommercial MP (I)}20.02.2026 M/S PIRAMALRAJESH (9958726491 [jangraadvo [13.02.2026
ICourt (COMM) [FINANCE LTD VSJANGRA lcate@gmail
[Block-I 858/2026 [DHONDIRAM MANE Lcom
16, NewCommercial ICS (COMM)05.01.2026 [PNB VS RAJGEERPRATAP (9990366723 [prana2500 [26.12.2025
ICourt I5/2026 [YADAV ICHANDR lo@gmail.c
[Block-I A RANA lom
6, NewCommercial ICS (COMM)05.01.2026 M/S LUCKYABHINAY (9999886478 [guptaabhin [24.12.2025
ICourt l4/2026 IGENERATORS PVIIGUPTA ly@gmail.c
[Block-I ILTD Vs JA] lom
[MAHAKAAL STONE|
ICRUSHER
6, NewCommercial ICS (COMM)24.02.2026 ISTATE BANK OF INDIAA.K. ROUT|9999132159  fakroutadvo [11.02.2026
ICourt 107/2026 S SEPOY RAVINDER| cate@gmail
[Block-I [KUMAR Lcom
16, NewCommercial ICS (COMM)26.02.2026 [TEE EM BUILDERSANUJ 9999183119  januj@agep [24.02.2026
ICourt 110/2026 [PVT LTD VS AMLAANKUMAR rtners.co.i
[Block-I RGANICS PVT LTD  [SACHIN n
16, NewlCommercial ICS (COMM)09.02.2026 IAAGAM WORLDWIDESURESH (9312056371  fsureshadvs [05.02.2026
ICourt 80/2026 [INDUSTRIES VSKUMAR [@yahoo.co
[Block-1 JARISINFRA Im
ISOLUTIONS PVT LTD
3 NewCommercial ICS (COMM)11.02.2026 SHUBHAM  GOLDIEESHRAVAN[9990605966 |UNITEDM [24-01-2026
ICourt 85/2026 IMASALE VS R B FOOD [KUMAR IARK@UNI
[Block-I [BANSAL [TEDANDU
[NITED.CO
M




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

6, wiCommercial ICS (COMM)[20.02.2026 NION BANK O 9810197621  Jjitendergar [13.02.2026
ourt 100/2026 [[NDIA VS LILA A GARG adv@gmail
Block-1 .com
3 NewCommercial ICS (COMM)13.01.2026 IMEENA TANWAR VSASHU 9910800124 shuarora [12.01.20206
ICourt 23/2026 IMUNICIPAL JARORA (@gmail.co
[Block-I ICORPORATION OF m
[DELHI
25 [SH. SANDEEP YADAV [SOUTH INIL
26 [SH. AJAY KUMAR JAIN, DISTRICTSOUTH 20, NewCommercial [OMP (Df26-12-2025 [Cnh  Industrial CapitaRAJESH [9958726491 [jangraadvo [03.02.2026
WUDGE (COMMERCIAL COURT) ICourt (COMM)/94 [ndia Pvt Ltd Vs PANGRA( cate@gamil
(DIGITAL)-04 |Block-11 06/2025 [Dharmesh Narayan P), lcom
29, New/Commercial [OMP (D}26-12-2025 Cnh Industrial CapitaRAJESH (9958726491 [jangraadvo [03.02.2026
ICourt (COMM)/94 [ndia Pvt Ltd Vs PJANGRA( cate@gamil
[Block-1T 08/2025 Pasakaran Vijay P), Lcom
29, NewCommercial [OMP (D26-12-2025 Cnh Industrial CapitaRAJESH (9958726491 [jangraadvo [03.02.2026
ICourt (COMM)/94 [[ndia Pvt Ltd Vs UDAYJANGRA( lcate@gamil
|Block-11 11/2025 PIVABHAI MORI IP), lcom
29, NewCommercial [OMP (D12-12-2025 ICNH INDUSTRIALRAJESH 9958726491  Jjangraadvo |03.02.2026
ICourt (COMM)/91 ICAPITAL INDIA PVIJANGRA( cate@gamil
|Block-11 18/2025 ILTD Vs M NPp), lcom
ICONSTRUCTIONS
29, NewlCommercial IOMP (D29-11-2025 ICNH INDUSTRIALsagar 9266434371  |legali2@ar (03.02.2026
ICourt (COMM)/86 ICAPITAL INDIA PVTjaggarwal lenesslaw.co|
[Block-11 l5/2025 [ILTD Vs RAJBIR| m
ISINGH
29, New/Commercial [OMP (D16-12-2025 JAXIS BANK LTD Vs [Vibhor 9971680687  jsupport@a |03.02.2026
ICourt (COMM)/91 TKASH athur(P), rvlawcham
[Block-11 77/2025 ers.co.in
29, NewCommercial [OMP (Dj22-12-2025 IAXIS BANK LTD Vs favinash [9811182985, fvinash.advj03.02.2026
ICourt (COMM)/93 [DHEERAJ SHARMA umar(P), [011-45596482 [@gmail.co
|Block-1T 17/2025




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]

REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N NUMBER ID SERVICE  OF]
PROCESS
wiCommercial [OMP 03-01-2026 IDR ER RAJAINDERRSHAGUN (9891111129 lawyershag [03.02.2026
(COMM)/1/ DAINA ALIASMEHTA(P n189@gm
Block-1T 2026 [RAJENDER JAINA Vs ), il.com
IARUN KESHARWANI
29, NewCommercial ICS 04-11-2024 lSanjeev Kumar Vs [SATENDE (9811685334 [NOT 103.02.2026
ICourt (COMM)/50 Ascence consultancyR KUMAR| [PROVIDE
|Block-11 l4/2024 lsevices pvt Ltd VASHIST D
[HA

29, NewlCommercial MP (I}o7-11-2025 IJAXIS BANK LTD Vs [Vibhor 9971680687 upport@a |05.02.2026
ICourt (COMM)/82 IMOTA RAM Mathur(P),| rvlawcham
|Block-11 l01/2025 bers.co.in
29, New/Commercial MP (I}o7-11-2025 JAXIS BANK LTD Vs [Vibhor 9971680687  |support@a |05.02.2026
ICourt (COMM)/82 [KAILASH CHANDR SOMathur(P),| rvlawcham
[Block-1T l00/2025 INAND LAL bers.co.in
29, New/Commercial [OMP (Djo7-11-2025 JAXIS BANK LIMITED [Vibhor 9971680687  |support@a |05.02.2026
ICourt (COMM)/81 Vs MAGAN LAL ROAT Mathur(P),) irvlawcham
|Block-11 98/2025 bers.co.in
29, NewCommercial [OMP (Djo7-11-2025 IJAXIS BANK LTD Vs [Vibhor 9971680687  jsupport@a |05.02.2026
ICourt (COMM)/81 IGHOLI DEVI Mathur(P), irvlawcham
|Block-11 99/2025 bers.co.in
29, NewCommercial [OMP (I}o7-11-2025 IAXIS BANK LTD Vs [Vibhor 9971680687  [support@a |05.02.2026
ICourt (COMM)/81 [DHAN SINGH Mathur(P), irvlawcham
[Block-11 97/2025 ers.co.in
29, NewlCommercial IOMP (Djo7-11-2025 IJAXIS BANK LTD Vs [Vibhor 9971680687  [support@a |05.02.2026
ICourt (COMM)/81 [KALU SINGH Mathur(P), irvlawcham
|Block-11 95/2025 bers.co.in
29, New/Commercial [OMP (Djo7-11-2025 JAXIS BANK LTD Vs [Vibhor 9971680687  |support@a |05.02.2026
ICourt (COMM)/82 OHAN SO SONYA athur(P),| irvlawcham
[Block-11 04/2025 ers.co.in
29, NewCommercial [OMP (I)}28-11-2025 IAXIS BANK LTD Vs [Vibhor 9971680687  [support@a |05.02.2026
ICourt (COMM)/85 ILAL SINGH RATHORE Mathur(P),| rvlawcham
|Block-1T 87/2025 ers.co.in




CASE TYPE

CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

29, wiCommercial [OMP (I)}26-12-2025 ES BANK LTD Vs JANANJAY [70303 78800 [ASAPLEGA|07.02.2026
ourt (COMM)/93 [YUSUF CHAHAT ISINGH(P), [LANDADV
Block-1T 89/2025 IOCATES@

IGMAIL.CO

M
29, NewCommercial OMP (Dp6-12-2025 IAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw |07.02.2026
ICourt (COMM)/91 SHASHI BHUSHANSingh(P), [8920586266 |@gmail.co
|Block-11 79/2025 [KUMAR m
20, NewCommercial MP (D{16-12-2025 JAXIS BANK LTD Vs [Sunita 9871040589, findolexlaw |07.02.2026
ICourt (COMM)/91 [PUNIT [Singh(P), [8920586266 |@gmail.co
|Block-11 76/2025 Im
20, NewCommercial MP (Dfro-12-2025 IJAXIS BANK LTD Vs favinash [9811182985, fvinash.advj07.02.2026
ICourt (COMM)/90 IMOHD BILAL lkumar(P), [011-45596482 |@gmail.co
[Block-1T I50/2025 Im
29, New/Commercial [OMP (Dfro-12-2025 IAXIS BANK LTD Vs favinash (9811182985, [avinash.advj07.02.2026
ICourt (COMM)/90 ISANJAY SINGH lkumar(P), [011-45596482 |@gmail.co
|Block-11 l49/2025
29, New(Commercial IOMP (I)03-01-2026 IAXIS BANK LTD Vs fjavinash 9811182985, favinash.advjo7.02.2026
ICourt (COMM)/31 IGULSHER lkumar(P), [011-45596482 [@gmail.co
[Block-1I 2026
29, NewCommercial IOMP (I)03-01-2026 IAXIS BANK LTD Vs javinash 9811182985, Ravinash.adv07.02.2026
ICourt (COMM)/32 [PRAKASH CHANDfkumar(P), [011-45596482 [@gmail.co
[Block-1T 2026 MEENA
29, NewCommercial [OMP (D03-01-2026 IJAXIS BANK LTD Vs favinash  [9811182985, [avinash.advj07.02.2026
ICourt (COMM)/36 ISUKHCHAIN SINGH  [kumar(P), [011-45596482 |@gmail.co
[Block-1T 2026 fm
9, New/Commercial OMP (Do5-01-2026 ~ |AXIS BANK LTD Vs javinash 9811182985, [avinash.advj07.02.2026
ICourt (COMM)/61 IARVIND BABU lkumar(P), |011-45596482 [@gmail.co
[Block-1T 2026 fm
29, NewCommercial [OMP (I}o3-01-2026 IAXIS BANK LTD Vs favinash [9811182985, favinash.advj07.02.2026
ICourt (COMM)/37 TKAS umar(P), [011-45596482 [@gmail.co
[Block-1I 2026




CASE TYPE
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REGISTRATIO RESPONDENT NAME E
N

OFPETITIONER NAME VSADVOCAT ADVOCATE

MOBILE
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OF

29, wiCommercial [OMP (I}o3-01-2026 IAXIS BANK LTD lavinash ~ |9811182985, wvinash.advj07.02.2026
ourt (COMM)/38 [KISHAN LAL umar(P), [011-45596482 [@gmail.co
Block-1T 2026 m
29, NewCommercial OMP (I}06-01-2026 IAXIS BANK LTD Vs favinash [9811182985, favinash.advjo7.02.2026
ICourt (COMM)/70 ISARMILA lkumar(P), [011-45596482 |@gmail.co
[Block-1T 2026 m
20, NewCommercial MP (D}03-01-2026 IJAXIS BANK LTD Vs favinash [9811182985, [avinash.advj07.02.2026
ICourt (COMM)/40 IABDUL RASHID lkumar(P), [011-45596482 |@gmail.co
[Block-1T 2026 m
20, NewCommercial MP (Df26-12-2025 IYES BANK LTD Vs [ANANJAY [70303 78800 |ASAPLEGA|07.02.2026
ICourt (COMM)/93 SEEMA SEEMA ISINGH(P), [LANDADV
|Block-11 90/2025 IOCATES@
IGMAIL.CO
M
29, New/Commercial [OMP (Dp7-12-2025 IAXIS BANK LTD Vs favinash (9811182985, [avinash.advj07.02.2026
ICourt (COMM)/92 VAIBHAV CHAUHAN  [kumar(P), [011-45596482 |@gmail.co
[Block-1T l00/2025
29, NewCommercial ICS 16-01-2026 IAARK [Prashant (9991119392  |passandass [07.02.2026
ICourt (COMM)/32 [PHARMACUTICALS [Bhargava( ociates@g
|Block-11 2026 ILTD Vs NEELKANTH|P), ail.com
[DRUG HOUSE
29, NewCommercial IOMP (I)23-12-2025 IAXIS BANK LTD Vs javinash (9811182985, fvinash.advj10.02.2026
ICourt (COMM)/93 [RAKESH KUMAR lkumar(P), [011-45596482 |@gmail.co
[Block-11 I31/2025
29, NewlCommercial IOMP (I)}24-12-2025 [YES BANK LTD Vs |ANANJAY 70303 78800 [ASAPLEGA[10.02.2026
ICourt (COMM)/93 I[SURENDER KUMAR  [SINGH(P), [LANDADV
[Block-11 [71/2025 CATES@
IGMAIL.CO
M
29, New/Commercial [OMP (D24-12-2025 [YES BANK LTD Vs |ANANJAY 70303 78800 [ASAPLEGA[10.02.2026
ICourt (COMM)/93 ISHIBATA ISINGH(P),| [LANDADV
[Block-11 73/2025 [PNENMETICS CATES@
[INDUSTRIES IGMAIL.CO
M
29, NewCommercial [OMP (D}29-11-2025 IAXIS BANK LTD Vs [Vibhor 9971680687  support@a [10.02.2026
ICourt (COMM)/86 IPRAKASH CHANDRAMathur(P),| rvlawcham
|Block-1T 46/2025 [DHAKAR ers.co.in




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

29, wiCommercial [OMP (Djo6-12-2025 [PIRAMAL CAPITAY 9958726491  fjangraadvo [10.02.2026
ourt (COMM)/89 IAND HOUSINGJANGRA( lcate@gamil
Block-11 l5/2025 [FINANCE LIMITED Vs [P), L.com
VISHAL UPADHAYAY
29, New(Commercial IOMP (D(3-01-2026 Cnh Industrial CapitalRAJESH [9958726491 fjangraadvo [10.02.2026
ICourt (COMM)/16 [ndia Pvt Ltd Vs PANGRA( cate@gamil
[Block-1I 9/2026 [LALMATI DEVI P), Lcom
29, New(Commercial MP (I)23-01-2026 IYES BANK LTD Vs |JANANJAY 7030378800 fasaplegalan(10.02.2026
ICourt (COMM)/40 [TAHIRA TAHIRA ISINGH(P), [dadvocates
|Block-11 I5/2026 (@gmail.co
29, NewCommercial MP (Dp3-01-2026 Cnh Industrial CapitaRAJESH [9958726491 [jangraadvo [10.02.2026
ICourt (COMM)/16 [ndia Pvt Ltd Vs PJANGRA( cate@gamil
[Block-1T 8/2026 [BEANT SINGH GILL  [P), Lcom
29, NewCommercial IOMP (D13-01-2026 Cnh Industrial CapitaRAJESH [9958726491 [jangraadvo [10.02.2026
[Court (COMM)/17 [India Pvt Ltd Vs Pravin ANGRA( cate@gamil|
|Block-11 0/2026 [Kumar IP), lcom
29, NewCommercial [OMP (D24-12-2025 [YES BANK LTD Vs |ANANJAY 70303 78800 (ASAPLEGA[10.02.2026
ICourt (COMM)/93 ISUKHINDER RANA ISINGH(P), [LANDADV
|Block-11 74/2025 IOCATES@
IGMAIL.CO
M
29, NewCommercial [OMP (I}o6-12-2025 [PIRAMAL CAPITALRAJESH 9958726491  fjangraadvo [10.02.2026
ICourt (COMM)/89 IAND HOUSINGJANGRA( cate@gamil
[Block-1T lua/2025 [FINANCE LIMITED Vs [P), Lcom
ISHOBHIT KUMAR
29,  NewCommercial OMP (I}29-11-2025 Axis Bank Ltd Vs [MAYANK (9873347330 [mayank_m|10.02.2026
ICourt (COMM)/86 [YASAR KHAN IMAHAJA hajanos@
|Block-11 18/2025 IN(P), ahoo.com
29, New/Commercial [OMP (D26-12-2025 [PIRAMAL FINANCERAJESH 9958726491 jangraadvo [10.02.2026
ICourt (COMM)/94 ILIMITED Vs WANGRA( lcate@gamil
|Block-11 09/2025 ISHWAJIT oMlp), lcom
[PRAKASH
29, New(Commercial ICS 02-02-2026 ~ [PUNJAB  NATIONALVikram 9811244209 |vikramgola [10.02.2026
ICourt (COMM)/74 BANK Vs TUSHAR|Gola(P), [010@gma
[Block-II 2026 [KASANA fil.com




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

129, wiCommercial [OMP (D}29-01-2026 IAXIS BANK LTD Vs 9871040589, findolexlaw [11.02.2026
ourt (COMM)/43 IMOHAMMAD ISINGH 8920586266 [@gmail.co

Block-11 2/2026 IMURTAZA m

29, NewCommercial OMP 03-02-2026 [UDIT GOGOI VS[FEBIN 9953418874  [febin@fand[11.02.2026
ICourt (COMM)/5/ RENTIN TECH PVIMATHEW dlegal.com
[Block-1I 2026 [LTD [VARGHES

[E(P),
29, New/Commercial MP (D14-01-2026 Cnh Industrial CapitalRAJESH (9958726491 [jangraadvo [16.02.2026
ICourt (COMM)/20 [ndia Pvt Ltd Vs PJANGRA( cate@gamil
|Block-11 9/2026 IAJMAL SAB P), lcom
20, NewCommercial MP (Df14-01-2026 Cnh Industrial CapitalRAJESH [9958726491 [jangraadvo [16.02.2026
ICourt (COMM)/20 [ndia Pvt Ltd Vs PJANGRA( cate@gamil
[Block-1T 7/2026 [DHIRENDRA KUMAR [P), Lcom
29, New/Commercial [OMP (Df14-01-2026 Cnh Industrial CapitalRAJESH [9958726491 [jangraadvo [16.02.2026
ICourt (COMM)/19 [ndia Pvt Ltd Vs PJANGRA( cate@gamil
[Block-1T I5/2026 Chikkegowda P), Lcom
|Siddegowda

29, NewCommercial [OMP (D14-01-2026 Cnh Industrial CapitaRAJESH (9958726491 [jangraadvo [16.02.2026
ICourt (COMM)/19 [ndia Pvt Ltd Vs PJANGRA( lcate@gamil
[Block-1T 6/2026 ISangeeta Tigga P), Lcom

29, NewCommercial [OMP (Dj16-01-2026 [PIRAMAL FINANCERAJESH 9958726491 [jangraadvo [16.02.2026
ICourt (COMM)/30 [LIMITED Vs BALWANJANGRA( cate@gamil
|Block-11 1/2026 SINGH P), lcom

29, NewCommercial [OMP (Dj17-01-2026 IORIX LEASING ANDRAJESH (9958726491 [jangraadvo [16.02.2026
ICourt (COMM)/34 [FINANCIAL SERVICEJANGRA( cate@gamil

[Block-11 0/2026 [NDIA LIMITED Vs [P), Lcom

ISUNIL SURESH SHETE

29, New/Commercial [OMP (D17-01-2026 [PIRAMAL FINANCERAJESH 9958726491 jangraadvo [16.02.2026
ICourt (COMM)/32 [LIMITED Vs VIPINJANGRA( lcate@gamil

|Block-11 9/2026 [KUMAR P), lcom

29, NewCommercial [OMP (Dj7-01-2026 [PIRAMAL FINANCERAJESH 9958726491 jangraadvo [16.02.2026
ICourt (COMM)/33 ILIMITED Vs DEEPAJANGRA( lcate@gamil

|Block-11 l0/2026 VERMA P), lcom




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

wiCommercial [OMP (Dj7-01-2026 [PIRAMAL A 9958726491  fjangraadvo [16.02.2026
ourt (COMM)/33 ILIMITED Vs VIVEKJANGRA( lcate@gamil
Block-1T 2/2026 AXMANBHAI P), Lcom
MOTIYANT
29, NewCommercial OMP (Dj7-01-2026 [PIRAMAL FINANCERAJESH 9958726491 [jangraadvo [16.02.2026
ICourt (COMM)/33 ILIMITED Vs  ANILJANGRA( cate@gamil
[Block-1I 13/2026 [TANAJI JADHAV P), Lcom
29, NewlCommercial MP (Dj7-01-2026 [PIRAMAL FINANCERAJESH [9958726491 [jangraadvo [16.02.2026
ICourt (COMM)/33 ILIMITED Vs SANDEEPJANGRA( lcate@gamil
[Block-II /2026 [KUMAR SINGH P), Lcom
20, NewCommercial MP (Dfr7-01-2026 [PIRAMAL FINANCERAJESH [9958726491 Jjangraadvo [16.02.2026
ICourt (COMM)/33 [LIMITED Vs PAWANJANGRA( cate@gamil
|Block-11 6/2026 [KUMAR P), lcom
20, NewCommercial [OMP (Dj17-01-2026 [PIRAMAL FINANCERAJESH 9958726491 [jangraadvo [16.02.2026
ICourt (COMM)/33 [LIMITED Vs GAURAVJANGRA( cate@gamil
|Block-11 7/2026 [KUMAR IP), lcom
29, NewCommercial [OMP (Dp17-01-2026 [PIRAMAL FINANCERAJESH 9958726491 [jangraadvo [16.02.2026
ICourt (COMM)/33 [LIMITED Vs TANGRA( lcate@gamil
[Block-1T 8/2026 [HIRAMAN P), lcom
ISHWANATH
[DAWARE
29, NewCommercial [OMP (Dj17-01-2026 [PIRAMAL FINANCERAJESH 9958726491 [jangraadvo [16.02.2026
ICourt (COMM)/33 [LIMITED Vs WANGRA( cate@gamil
[Block-1T 9/2026 VAHANGEER ALAM P), Lcom
29,  NewCommercial IOMP 29-10-2025 IBHAIRAV PANDEY Vs |Anish 9818266660 fdvdhingra(17.02.2026
ICourt (COMM)/53 IMOTILAL OSWALDhingra(P) (@gmail.co
[Block-11 2025 [FINANCIAL SERVICES fm
[LTD
29, New/Commercial [OMP (D[31-01-2026 AXIS BANK LTD Vsavinash (9811182985, [avinash.advi19.02.2026
ICourt (COMM)/46 TKRAM KUMARkumar(P), [011-45596482 |@gmail.co
[Block-11 8/2026 [KOHLI m
29, NewCommercial [OMP (I)}31-01-2026 IAXIS BANK LTD Vsavinash [9811182985, fvinash.advi19.02.2026
ICourt (COMM)/46 JAGDISH SINGH umar(P), [011-45596482 [@gmail.co
|Block-1T 9/2026
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N
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MOBILE
NUMBER

ADVOCAT
E EMAIL
ID

DATE OF]
ELECTRONIC
SERVICE  OF
PROCESS

29, wiCommercial [OMP (I}0o4-02-2026 IAXIS BANK LTD Vsavinash (9811182985, winash.advj19.02.2026
ourt (COMM)/51 [KRISHNA YADAV umar(P), [011-45596482 [@gmail.co
Block-11 l4/2026 m
29, NewCommercial OMP (I}04-02-2026 IAXIS BANK LTD Vsavinash [9811182985, fvinash.advi19.02.2026
ICourt (COMM)/51 'AKAUL MUSTAFA lkumar(P), [011-45596482 |@gmail.co
|Block-11 13/2026 m
29, NewlCommercial ICS 16-02-2026 ISUPERHOUSE LTD VSSANJEEV (9811964302 [advsanpan (19.02.2026
ICourt (COMM)/92 IKUNDAN VEER SINGH[PANDA(P) (@gmail.co
[Block-II 2026 [BHULLAR m
20, NewCommercial MP (Djo5-02-2026 ICNH INDUSTRIALSAGAR 9266434371 llegali2@ar [23.02.2026
ICourt (COMM)/53 ICAPITAL (INDIA) PVIAGGARW lenesslaw.co|
[Block-1T 8/2026 [LTD Vs KULDEEPAL m

[DHARAMBIR AND ORS
29, NewCommercial IOMP (I)04-02-2026  [PIRAMAL FINANCERAJESH (9958726491 [jangraadvo [27.02.2026
ICourt (COMM)/51 [LIMITED VSJANGRA( cate@gamil
[Block-1T 6/2026 [FAHIMUDDIN P), lcom

ISIRAZUDDIN
29, NewCommercial [OMP (Do4-02-2026 [PIRAMAL FINANCERAJESH 9958726491 [jangraadvo [27.02.2026
ICourt (COMM)/51 [LIMITED Vs NITISHJANGRA( lcate@gamil
|Block-11 7/2026 [KUMAR IP), lcom
29, NewCommercial [OMP (I}o4-02-2026 [PIRAMAL FINANCERAJESH 9958726491 [jangraadvo [27.02.2026
ICourt (COMM)/51 [LIMITED Vs VIMALJANGRA( cate@gamil
[Block-1T I5/2026 [KUMAR MISHRA P), Lcom
29, NewCommercial [OMP (Djo2-02-2026 [PIRAMAL FINANCERAJESH 9958726491 [jangraadvo [27.02.2026
ICourt (COMM)/48 ILIMITED Vs GURMEETJANGRA( cate@gamil
|Block-11 2/2026 SINGH P), lcom
o, New(Commercial OMP ™ (Dj02-02-2026  |PIRAMAL  FINANCERAJESH [9958726491 |jangraadvo [27.02.2026
ICourt (COMM)/48 [LIMITED Vs HARJEETJANGRA( cate@gamil
|Block-11 13/2026 SINGH P), lcom
29, NewCommercial [OMP (D}29-11-2025 ICNH INDUSTRIALsagar 9266434371 llegali2@ar [27.02.2026
ICourt (COMM)/86 ICAPITAL INDIA PVTjaggarwal lenesslaw.co|
|Block-1T lu4/2025 [LTD Vs GURMEET]

ISINGH




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]

REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N NUMBER ID SERVICE  OF]
PROCESS

ISH. LOKESH KUMAR SHARMA, wiCommercial ICS/COMM/ [16-12-2025 JALASHORE  MARINEASHEESH (9560284991  [kgconsorsli|05.01.2026
IDISTRICT JUDGE(COMMERCIAL| I563/2025 [EXPORTS VS MINISRY|GUPTA [p@gmail.co
ICOURT) Block-1T OF FOOD m

ko, NewCommercial IOMP/I/CO [31-12-2025 IDR. E. R. RAJENDERAVINASH [1141513189 lavinash.advio5-02-2026

ICourt IMM/4/2026 PAIN VS LAKSHMIKUMAR (@gmail.co

[Block-T INARAIN m

ko, NewCommercial ICS/COMM/ |06-01-2026 IANTARAASSISTED [LAXMAN [8595650338 [INFL@GSL|05-02-2026

ICourt 2/2026 ICARE VS VANDANAKUMAR 0.IN

[Block-T IMENTION

o, New/Commercial ICS/COMM/ [31-01-2026 SMALL FARMER AGRINITISH (9810197092 [DSADV13 [10-02-2026

ICourt 68/2026 [BUSINESS VSKUMAR (@GMAIL.C|

[Block-I1 [KUTPUZA oM

o, New/Commercial ICS/COMM/ |02-02-2026 M/S JAINSONSPUNEET (9811700978 dvocate.p [10-02-2026

ICourt [70/2026 [DEPATMENTAL STORE[DHAWAN neet31@g

[Block-1T S M/S SARONY| ail.com

[PALATE

ko, NewCommercial ICS/COMM/1/23-02-2026 ISMALL FARMERSDALIP 9810197092  [DSADV13 [27-02-2026

ICourt 05/2026 IAGRI BUSINESS VSSINGH (@GMAIL.C|

[Block-1T [RAM KISHAN OM

28 [MS RAVINDER BEDI, DISTRICTSOUTH- INIL
WUDGE(COMMERCIAL COURT) [EAST

29 |[SH. LALIT KUMAR [SOUTH- 14 ICommercial Suit  [CS/COMM/ [23.01.2026 MANDEEP PALGURSAT [9811105891  |[GURSAT@ |02.02.2026
ED. DJ COMM-02, DJ-COMM-2,EAST 63/2026 [MANKOO VS. OYOSINGH IGSVLEGAL|
AKET COURTS, NEW DELHI. [HOTELS 'ACHHER| LCOM
[OMP(COM [06.01.2026 IMAHARISHI VALMIKIFIRDOUS (9818040003 [GOVIND.R [02.02.2026
IM)/1/2026 S. M/S SARVESH| QUTH| [SHI@ACU|
ISECURTTY 'ANI MENJURI
I5.COM

ICS/COMM/1j22.12.2025 IM/S RX INFOTECH VS Rohit 9911315304 scentlawfi |04.02.2026
070/2025 AP [Khankriyal rm@gmail.
com
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ICS/COMM/ [17.09.2025 IM/S KBC COMPUTECHIGAURA V[9873377366 109.02.2026
748/2025 S. M/S KUSUMAHARNAL HARNAL
[BABULAL @HOTMAI
[L.COM
ICS/COMM/ [27.11.2025 ICOMAC INDIA VSJKUNAL (9871236226 [whitcandbl 09.02.2026
955/2025 [FORBES ELITE IKUKREJA lacklawyers
(@gmail.co
m
ICS/COMM/ |03.12.2025 M/S ALLIANCEDINESH 9868503817 [DINESHK [11.02.2026
982/2025 QUARRIES VS. RAHULIKUMAR ICHAWLA
ISUBHWAL ICHAWLA @GMAI.C
OM
ICS/COMM/1/10.02.2026 [UNION BANK  OFSunil 9540009991  IN/A 19.02.2026
l15/2026 INDIA VS.  GAJVIChoudhary|
MEENA P),
ICS/COMM/ [16.01.2026 [UNION BANK OFAKHIL 9811085046  |GUPTA26A[23.02.2026
u2/2026 [NDUIA VS. SANAGUPTA @YAHOO.
[PRAVEEN ICO.IN

ISH. VRINDA KUMARI

[SOUTH-
I[EAST

INIL




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

IDR. RAKESH KUMAR, DISTRIC |Arbitration andOMP (Djo2-02-2026 ICARS FINANCIALRahul 9971891788 NFO@AU
WUDGE(COMMERCIAL COURT) IConciliation Act (COMM)/33 ISERVICES PVT LTD VsiChauhan(P| IALEGAL.C
2026 |Akrit Mishra ) OM
|Arbitration andOMP 02-02-2026 [Lava International LtdPradeep (9810226434 |dattacoadv |--
IConciliation Act  |[(COMM)/11/| s M/S Rally Infra PvtBhardwaj( ocates@gm
2026 [Ltd P), l.com
ICommercial suit  [CS 03-02-2026  [Intec Infonet Pvt Ltd VSRAHUL (9899218215 [rahulssmal |--
(COMM)/93 10il India Limited IMALHOT lhotra@gma|
2026 [RA(P), fil.com
ICommercial suit  |CS 05-02-2026 [United Metalik (P) LtdAjay 9811208191 |G3ALEGAL--
(COMM)/99 Vs Mr Dineshwar KumarfKumar @GMAIL.C|
2026 (Giri |Arora(P), OM
ICommercial suit  |CS 06-02-2026 IM/S PINE PHARMASONU 9811667443  |pharatsaree--
(COMM)/10 [PRIVATE LIMITED VSSINGH(P), n@yahoo.i
/2026 IM/S KURUKSHETRA|

INURSING HOME AND|
ISUPER SPECIALITY|

[HOSPITAL
ICommercial suit  |CS 07-02-2026 Mr TAJINDER SINGH{Sonu 870037263 dvocatea |-
(COMM)/10 ISANDHU Vs KARUR}Vivek(P), mit@mail.c
13/2026 [VYSYA BANK LTD fom
ICommercial suit  |CS 07-02-2026 MR AJAY CHAUHAN VsAshish 9818668876  |shambhavi |--
(COMM)/10 M/S GRAFIX[Kumar(P), 1721@gmai
l4/2026 ISOLUTIONS .com
ICommercial suit  [CS 10-02-2026 M/S RECAZDeepak 9999204626 fdvocatenk -
(COMM)/11 ICHEMICALS (INDIA)[Gautam(P)| 5393 @gmai
8/2026 [PVT LTD Vs Mr Adity: .com
Motiyan Proprietor of|
M/s SK Engineers

[Arbitration  andOMP (Dfto-02-2026  |ARISTO  SECURITIESMamta  [9650941688 jsumitsarna -

IConciliation Act (COMM)/50 [PVT LTD Vs REINVENTarna(P), (@gmail.co
2026 JAGROCHAIN PVT LTD| m
IAND ANR
Commercial suit  |CS 10-02-2026 IM/S  LEELA TAXI-ﬁ{upendra 99033027865 [rk@karnas |-
(COMM)/11 SERVICES PVT LTD Vs[Kumar ociates.co
9/2026 ICHIEF SECRETARY[Karn(P),

IGOVERNMENT OF|
INATIONAL  CAPITAL
[TERRITORY OF DELHI
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Commercial suit  |CS 10-02-2026 NION BANK OFS 9540009991 ot
(COMM)/117] INDIA Vs MADAN[Choudhary provided
2026 IMOHAN MEENA ANDP),
IANR
[Execution Petition [ExXCOMM H12-02-2026 IM/S BANWARI LAURISHABH (8586834657 [rishabhgup |--
|Award b; JARORA AND SONS VsGUPTA(P),| ta.office@g
|Arb M/s Shri Shyam Traders| imail.com
IComm/22/2 land Anr
026
[Execution Petition [ExXCOMM 412-02-2026 IJAXIS BANK LTD VSVIMAL (9953286200 [ikhil.shar |-
lAward by TJAY SINGH [KHURAN ma@firstas
[Arb A(P), ociates.in
IComm/21/2
026
ICommercial suit  |CS 13-02-2026 M/S ORNATEAbhinav  [9810196968  |adv.abhina |-
(COMM)/13 IMERCANTILE IGarg(P), vgarg@gm
0/2026 [PRIVATE LIMITED Vg fail.com
UAI GOVINDRA RAY|
SOLE  PROPRIETOR|
OF M/S HI TECH|
TRADING CO)
[Execution Petition [EXECUTIO [13-02-2026 IM/s Guru Kripa Homekk 9810497887  pofficialkkty -
N IAppliances Vs M/sttyagi(P), lagi@gmail.
(COMM)/36 IAnand Jyoti Industries om
2026
[Execution Petition [EXECUTIO [13-02-2026 M/s Vikas Pipeskk 9810497887  pfficialkkty |-
N [ndustries Vs  M/sftyagi(P), lagi@gmail.
(COMM)/37 IAnand Jyoti Industries lcom
2026
ICommercial suit  |CS 16-02-2026 INOKIA CORPORATION[Nageeb (7042934488 |info@zeusi |--
(COMM)/13 s MR VIJAYKUMAR[Nawab(P), Ip.com
l4/2026 MAVJIBHAI  DODIYA|
IPROP M/S JAYNATH|
ISCALE AND ANR
[Execution Petition [EXECUTIO [17-02-2026 JAY GARG VSMUKESH (9810682372  [shekhawati [--
N ICHEKKINTAKATH [KUMAR(P egal @yaho
(COMM)/39 IABOOBAKKAR SIDDIK), .in
2026 [PROP OF M/S ZANTA|
IMARKETING
[Execution Petition [EXCOMM 18-02-2026 IM/S EQUITAS SMALIJAakash 9958737266  [rishab@rrj |-
Award b [FINANCE BANK LTD Vs[Tyagi(P), lssociate.c
|Arb M/S APEX| Im
IComm/31/2 [TRANSPORT
026 ICOMPANY AND ORS
|Arbitration andOMP (Dj18-02-2026 CARS24 FINANCIALRahul 9971891788  [INFO@AU |[--
IConciliation Act (COMM)/64 ISERVICES PVT LTD Vs/Chauhan(P| IALEGAL.C
2026 [VIKAS PALSANIYA ) OM
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[Execution Petition [EXECUTIO [23-02-2026 IM/s KCT Trading (P)Naveen [9810833833 maveenshar
IN ILtd Vs Anjani VermaSharma(P) 1
(COMM)/46 IProp/Authorized imail.com
2026 [Representative of Ashital
[Print Services
ICommercial suit  |CS 25-02-2026 [UNION BANK ORAditya 9810128667 dityamadal--
(COMM)/14 INDIA Vs M/S RSMadan(P), nlaw@gmai
9/2026 [ENTERPRISE .com
ICommercial suit ~ |CS 25-02-2026 ~ [MAHADEV INitish 8521597838 ffice.nitishi--
(COMM)/15 [ENTERPRISES [Dubey(P), l24@gmail.
0/2026 THROUGH ITS om
IAUTHORIZED
[REPRESENTATIVE Vs
[DUSTERS TOOTAL
[SOLUTIONS SERVICES]
[PVT LTD
ICommercial suit  |CS 26-02-2026 ISH HINDIVINESUNNIRU [9873928163  |heychandraf--
(COMM)/15 [HEALTH CAREDH [72@gmail.c|
2/2026 [PRIVATE LIMITED VsKUMAR(P m
IARTEMIS LITE),
[HOSPITAL AND ANR
ICommercial suit  |CS 28-02-2026 ISHIV KUMARVIPUL 9971165648  ipuolgr.29 -
IDJ/212/202 [PROPRIETOR OF M/SGARG(P), (@gmal.co
6 ISHREE SHYAM STEE!
IAND ACCESSORIES Vs
M/S IMPERIA DECO!
[INDUSTRIES
132 [MS. NEELAM SINGH [SOUTH- INIL
[EAST
133 [MS. NEERA BHARITHOKE,SOUTH- INIL
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)
134 [MS. NIRJA BHATIA, DJ, DIGITAL-SOUTH- 0 ICS (comm) 68/2026 27.01.2026 [Sh. Nitin Chauhan VsJAshish 8851275976  fdvocateas [09.02.2026
07, SOUTH EAST DISTRICT, [EAST IM/S Sunglow TradingDass lhishdass@
[FZCO & Anr. lgmail.com
ICS (comm) I57/2026 21.01.2026 [State Bank of India Vs[Rohit 7015807331  [rohitvakeel [13.02.2026
[Hemraj [Kumar 177 @gmail.
com
ICS (comm) 14/2026 07.01.2026 IMs. Mamta Vs M/§§h R Np811179209  [ndubeyan [15.01.2026
[Svastik Infotech LLP &Dubey dassociates
Others. [202@gmail
L.com




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
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ICS (comm) 80/2026  [30.01.2026 i 9643680913  [rbhardwaja[12.03.2026
[Satyavir Bhardwaj sociate@g
imail.com
ICS (comm) 805/2025  [04.10.2025 IGurdashmesh Cycles|Vibhor 9811352998  [vibhor@ba [11.03.2026
IPvt. Ltd Vs AlphavectoriGarg legal.in
[India Pvt Ltd.
ICS (comm) 726/2025  [10.09.2025 [Prakritik ~ SamvardhanjAbhinav (9810196968 fadv.abhina [27.02.2026
[Pvt Ltd. Vs Belu Devi  [Garg vgarg@gm
fail.com
ICS (comm) 655/2025  [11.08.2025 IContrans Cargo Pvt LtdSh  Sahil9015668564 |ABHIMAN [13.03.2026
[Vs Indo Office SolutionsMahajan [YU@ASPA
[Pvt Ltd. RTER.IN
ICS (comm) 1071/2025 [22.12.2025 ICanara Bank Vs Anita  [Fahad 9219701292 [fahadadvoc|26.02.2026
[Khan latekhan2g
ail.com
ICS (comm) 2/2026 03.01.2026 IGNV Commodities PvtSh Harishf8285202359 farish@bar12.03.2026
[Ltd. Vs Payal Debdas  [Kumar lahamilegal
lservices.co
[m
ICS (comm) [705/2025 [01.09.2025 IM/S Krishan Kariye LLPVipin 9625323394  |vipinyadav [16.03.2026
s M/S Punjabi ByYadav [3@gmail.co|
[Nature
ICS (comm) 100/2026 [05.02.2026 lSugandha Kumari VsRajendra (9312046733 [yadavrazen 18.03.2026
[New Print India Pvt. Ltd.[Yadav (@gmail.co
[m
ICS (comm) 97/2026 04.02.2026 [Dharamjay Prasad VsRajendra (9312046733 adavrazen [17.03.2026
INew Print India Pvt.Ltd. [Yadav (@gmail.co
[m
ICS (comm) 98/2026 04.02.2026 ISubhash Parekh Vs AjitiVijay 9818028004  [kumarvijay [12.03.2026
[Kumar Routh [Kumar 1975@gmai
.com




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
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N
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ICS (comm) 116/2026  [10.02.2026 nion Bank of India VslLalit 9540009991  |Advlalitku [09.03.2026
ijay [Kumar [mar5100@
lgmail.com
ICS (comm) 1030/2025 [13.12.2025 ijay Agarwal Vs DCPawan 9873938816  mittalpko8 [11.03.2026
[Projects  Through itsKumar (@Gmail.co
[Partner & Others Mittal m
ICS (comm) 752/2025 [18.09.2025 [Rakesh Jaina Vs M/S INJAkshay  [9968305242 [adv.dhawa [26.02.2026
[T Solutions [Dhawan 18@gmail
L.com
ICS (comm) 131/2026  [13.02.2026 Alpha Seeds Vs M/SAbhay 9971067110 cd1969@g[19.03.2026
(Garden of the Earth PvtSahai [mail.com
[Ltd.
ICS (comm) I57/2026 21.01.2026 [State Bank of India VsRohit 7015807331  [rohitvakeel [21.02.2026
[HemRaj [Kumar 177 @gmail.
om
ICS (comm) 12/2026 06.01.2026 [Messers ShivanyalLinkon 9999081393  [linkongosw|25.03.2026
[Leather Exports Pvt Ltd.Goswami lami@gmail
s Pradeep Kur. Gupta lcom
ICS (comm) 8/2026 05.01.2026 IOptimal Media SolutionsDevashish (7838743919  [info@bhad [24.03.2026
s I3RC Insight Pvt Ltd. [Bhadauria luriaassoci
fates.com
ICS (comm) 945/2025  [22.11.2025 [State Bank of India VsVarun R9818365119 |[CHANDIO [30.03.2026
[Raj Kumar Chandiok [K@GMAIL,
ICOM
ICS (comm) k17/2022  [18.04.2022 Manu Sawhney vs M/sArjun 9810700027  farjun.dewa [07.03.2026
|Athlesis EOK & Others [Dewan In85@gmail
Lcom
ICS (comm) 25/2026 12.01.2026 [State Bank of India Vs[Rohit 7015807331  [rohitvakeel [18.03.2026
[Kiran Kishore [Kumar [77@gmail.c
om




ADVOCAT DATE
MOBILE E EMAILELECTRONIC
NUMBER ID SERVICE  OF
PROCESS

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE
REGISTRATIO RESPONDENT NAME E
N

[State Bank of India VsDharmend 8800784740 [shubhi1673(01.04.2026
[Ram Singh ra Singh (@gmail.co

20.02.2026

IMS VEENA RANI, DISTRICTSOUTH- INIL

135
WUDGE(COMMERCIAL COURT) [EAST




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N NUMBER ID SERVICE  OF]
PROCESS
136 [SH. DEVENDER KUMAR, DISTRI
WUDGE (COMMERCIAL COURT)
137 [MS. RUBY ALKA GUPTA, DISTRICTEAST [Lo1 [CS COMM 1344/2025 |03-12-2025 [BHARTI GOYAL V/SIMOHIT 9811070701 | l02-02-2026
WUDGE (COMMERCIAL COURT) INAVEEN GUPTA [BHARDW
AJ
lo1 ICS COMM 132/2026 27-01-2026 ISTATE BANK OF INDIAISUCHITA (8896932838 [agnihotrisu|03-02-2026
IDIXIT kchita@gma
il.com
101 ICS (COMM) 211/2025 [25-07-2025 IM/S DESIGN ALIYAMRIDULA (8510007205 [mridulagni [05-02-2026
IV/S M/S CLUTHCHES otri1998
& JUTTIS IAGNIHOT (@gmail.co
[RI
101 ICS COMM 137/2026 l02-02-2026 ISTATE BANK OF INDIAISUCHITA (8896932838 |agnihotrisu|06-02-2026
V/S MR. RISHIKESH[DIXIT hita@gma
[KUMAR il.com
101 ICS (COMM) [15/2026 09-01-2026 [BANK OFRAKESH (9891691568  [rakesh.advg09-02-2026
IMAHARASHTRA  V/SKUMAR t@gmail.co
IM/S LUBA CABLES &
RS.
101 ICS COMM 8/2026 02-02-2026 ISTATE BANK OF INDIAKRISHNA (9958891040 fdvkrishna [09-02-2026
/S DEV  ANANDKR. 1411@gmai
IGAUTAM ISHARMA .com
138 [SH. GORAKH NATH PANDEY,NORTH- 201, New(CS (COMM) 09/2026 19-01-2026 [KAPIL GOEL VSMAYANK (9313362890 [mayanksari03-02-2026
IDISTRICT JUDGE (COMMERCIAL)-EAST [Building IMEHTAB ALI ISARIN and| 49@gmail
o1 IKKD [NARENDE] Lcom
R
[BHANDA
[RI
|--do---- |CS (COMM) 150/2025 [09-12-2025 [RUVIENT PRIVATEALOK 9953433853 faloksharmalo5-02-2026
[LIMITED VsSHARMA (@live.com
[MOCKBOARD
[EDUTECH PRIVATE|
[ILIMITED
I--do----  [MISC (DJ) k31/2025 [22-12-2025 IBANK OF BARODA ICHITRA | F 10-02-2026
s AJAY KUMARSINGH
[PANDEY




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N
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ICS (COMM) 14/2026 07-02-2026 M/S SURESHBHARAT [9268300000 16-02-2026

IAPPARELS Vs RASMI  [PRAKASH

|--do---- |OMP (I) (COMM) |02/2026 18-02-2026 [ESAF SMALL BANKINGIROSHAN (9312210067  [lawyersaini [21-02-2026
[FINANCE LTD. Vs[LAL SAINT| (@yahoo.co
[KULJEET KUMAR m

|--do---- [OMP (I) (COMM) [03/2026 18-02-2026 [ESAF SMALL BANKINGROSHAN (9312210067 awyersaini [21-02-2026

[FINANCE LTD. Vs[LAL SAINT| (@yahoo.co
[KARANVIR SINGH m
I--do---- MP (I) (COMM) |04/2026 18-02-2026 [ESAF SMALL BANKINGROSHAN [9312210067 awyersaini [21-02-2026
[FINANCE LTD. Vs MD.LAL SAINT]| (@yahoo.co
[MRAN AND ANR. m

|--do---- |OMP (I) (COMM) |o5/2026 18-02-2026 [ESAF SMALL BANKINGROSHAN [9312210067 awyersaini [21-02-2026
[FINANCE LTD. VSLAL SAINT]| (@yahoo.co
[HEMRAJ

|--do---- |OMP (I) (COMM) [06/2026 18-02-2026 [ESAF SMALL BANKINGROSHAN (9312210067  [lawyersaini [21-02-2026
[FINANCE LTD. Vs MD.LAL SAINT]| (@yahoo.co
IADEEB

|--do---- [OMP (I) (COMM) |07/2026 18-02-2026 [ESAF SMALL BANKINGROSHAN (9312210067  [lawyersaini [21-02-2026

[FINANCE LTD. VSs[LAL SAINI| (@yahoo.co
IAMIT
|--do----  |CS (COMM) l15/2026 10-02-2026 IM/S SKYTONE JEANSAJEET 9810655629  [trb.law10@ [23-02-2026
s M/S NEWKUMAR lgmail.com
IMAHARAJA FASHIONSSSRIVASTA
VA
139 [SH. SUDESH KUMAR, DISTRICTSHAHDARA [301, NewCS ICS(COMM) [23.04.2025 ICANARA BANK VS M/SAMIT 9810224624 |AMITGUP |02.02.2026
WUDGE, COMMERCIAL COURT-01 ICourt COMMERCIAL) [NO. 255/25 IANKIT GARMENTS IGUPTA [TAADV366
[Building, @GMAIL.C|
[KKD/Delh loM
1301, NewlCS [CS(COMM) [26.11.2025 IM/S PIONEER PAINTSDINESH |9811215075  |DINESHA [02.02.2026
ICourt COMMERCIAL) [NO. 668/25 IPVT LTD VS KUSMEETKUMAR IDV1965@G|
[Building, [KAUR [MAIL.COM|

[KKD/Delh
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[KKD/Delh

1301, New[CS ICS(COMM) [15.09.2025 IGH AGENCIES VS LAKIKUSHAL [9910131155 IAGGARWA[18.02.2026
ICourt COMMERCIAL) [NO. [DEO RAJ JUNEJA IAGGARW [LKUSHAL

[Building, I558/2025 AL 9@GMAI

IKKD/Delh [L.COM

1301, New[CS ICS(COMM) [24.11.2025 IBANK OF BARODA VS§V.P 9990182901  [VPTIWARI |03.02.2026
ICourt COMMERCIAL) [NO. IMOHD. ISTIKYAQ [TIWARI IADVOCAT

[Building, 666/2025 [E@GMAIL.

ICOM




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

4o [MS. KIRAN BANSAL, DISTRIC ICOMMERCIAL ICS 23-04-2025 [DEEPANKAR SHARMA| (05-02-2026
WUDGE, (COMMERCIAL COURT) INO 208 [CIVIL ICOMM/729/| s RAJESH TANEJA
2025
ROOM  [COMMERCIAL ICS (COMM)/|01-12-2025 ICanara Bank Vs{Amit 9810224624 famitguptaa|05-02-2026
INO 208 [CIVIL [Ravinder Kumar lgupta(P), [dv366@gm
ilcom

ROOM  [COMMERCIAL ICS (COMM)/j10-10-2025 ICENTRAL BANK OHKAMAL (9868249232 [kamal77me|09-02-2026
INO 208 [CIVIL [NDIA Vs RAZIA ANDMEHTA(P lhta@gmail.
IANR , om

JROOM ICOMMERCIAL ICS (COMM)/|30-01-2026 IBANK OF BARODA VSVIJETA [9971048944 [vijetaohri@|09-02-2026
INO 208  [CIVIL ISHALU IOHRI lgmail.com

JROOM [COMMERCIAL ICS (COMM)/j19-12-2025 [BANK OF BARODA VSAMIT 9899913203 dvavinash |09-02-2026
INO 208  [CIVIL [RAJ NARAYANPANCHAL lkumar2020
[SHARMA P), (@gmail.co

ROOM  [COMMERCIAL ICS (COMM)/|04-02-2026 Bank of Baroda VsUmesh 9910568669 dvocateu [13-02-2026
INO 208 [CIVIL [Hitendra Kumar oshi imesh2005
(@gmail.co
[m

[|ROOM  [COMMERCIAL ICS (COMM)/|01-12-2025 [Ruchi Collection Pvt LtdAvinash  [9871550208 fdvavinash 16-02-2026

INO 208 [CIVIL s Shri Khatu ShyamKumar kumar2020
Megawee MartAe LLP  [Singh(P), (@gmail.co
Im

JROOM  |COMMERCIAL ICS (COMM) /|26-12-2025 IBSES YAMUNA POWERWVAIBHAV (9971336611  [vaibhav.ya [18-02-2026

INO 208 [CIVIL [LTD Vs SANJAY|YADAV(P), dav@hotm
[KUMAR fail.com
JROOM [COMMERCIAL ICS (COMM) J13-12-2025 IM G Books Vs ModernfAjit 9599338558  [seemasingh|18-02-2026
INO 208 [CIVIL [Book Distributors [Bidhuri(P), ladvocate38
(@gmail.co
m

ROOM  [COMMERCIAL ICS (COMM) /|22-01-2026 [RAVI KHURANA VSSIDHANT (9650677902 [sidhantdhi [20-02-2026
INO 208 [CIVIL [NEETU MAKHIJA [DHINGRA| ngra@advo
catesidhant
hdhingra.c
jom



http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
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[COMMERCIAL ICS 13-02-2026 ICANARA BANK VsfSanjeev  [9711142200 chopra6791(23-02-2026
INO 208 [CIVIL (COMM)/84 IBHANSHU SHAMI  [Chopra (@gmail.co
2026 m
IROOM  [COMMERCIAL ICS [10-11-2025 INita Devi Shrimal VsShreshth [9871206484 fhreshth@l27-02-2026
INO 208 [CIVIL (COMM)/64 ISanjay Khanna Pain lawkins.in
13/2025
41 [SH. SANJAY SHARMA-II, DISTRICTSHAHDARA [303, NewCS (COMMERCIALCS(COMM) [24.01.2026 ISTATE BANK OF INDIAJAK ROUT (9999132159  jakroutadvo [02.02.2026
WUDGE, COMMERCIAL COURT ICourt I50/2026 S VIJAY KUMAR| cate@gmail
[Building, [YADAV lcom
IKKD/Delh|
1303, New[CS (COMMERCIAUMISC DJ|03.02.2026 BANK OF BARODA VSGEETANJ (8447833470 |advocate.13/04.02.2026
ICourt 140/2026 IMICHAEL IALT k@gmail.co
[Building, ISHARMA Im
IKKD/Delh|
1303, New/CS (COMMERCIALICS(COMM) (03.02.2026 [P P TEXOFAB PVT LTDPUNEET (9718302748 [AGOCHIY [04.02.2026
ICourt 62/2026 VS M/S KANHAIYAKUMAR A2000@G
[Building, IGARMENTS [MAIL.COM|
IKKD/Delh|
1303, NewCS (COMMERCIALICS(COMM) [02.02.2026 ICANARA BANK VS M/SARUN 9625735051 runyadav804.02.2026
ICourt 60/2026 [ELMILLOR INDIA PVI[YADAV 3@gmail.
[Building, ILTD lcom
[KKD/Delh
03, NewlCS (COMMERCIALICS(COMM) [31.01.2026 [BIKARAM PRASAD VSS Klo811073252  [skgulati133(06.02.2026
ICourt I56/2026 M/S KALPANAIGULATI (@gmail.co
[Building, [ELECTRICALS
[KKD/Delh
03, NewCS (COMMERCIALICS(COMM) [24.01.2026 M/S BIOCONJAMAREN [9599801188  [globalvisio [10.02.2026
ICourt l49/2026 [ELECTRIC PVT LTD VSDRA lawoffice
IBuilding, MOHD MUSHFIQ [KUMAR (@gmail.co
IKKD/Delh [DUBEY
1303, New/CS (COMMERCIALICS(COMM) [13.01.2026 10.02.2026
ICourt 17/2026
[Building,
[KKD/Delh
1303, NewCCS (COMMERCIALICS(COMM) [28.01.2026 IM/S PANKAJ SHIRTSKUSHAGR|9711443294 igoellawoffi [13.02.2026
ICourt I52/2026 'S M/S KHATU SHYAMA GOEL kces@gmail.
[Building, IMEGA MART LLP lcom
[KKD/Delh
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1303, NewCCS (COMMERCIALICS(COMM) [16.02.2026 BANK OF BARODA VSUMESH (9910568669 dvumeshj [16.02.2026

ICourt 88/2026 [DANISH JOSHI hi@gmail
[Building, Lcom
IKKD/Delh|

1303, NewCS (COMMERCIALICS(COMM) [17.02.2026 IM/S VIHAAN STEELKAUSHIK (8527982993 [kaushikass [20.02.2026

ICourt l90/2026 [TRADING IASSOCIAT ociates200
[Building, ICORPORATION VS M/SES lo@gmail.c
IKKD/Delh M H METAL m

1303, NewlCS (COMMERCIALCS(COMM) [18.02.2026 IM/S BLACK CATERAJESH [9810909184 [lathigara [20.02.2026

ICourt l97/2026 ISECURITAS AND|LATHIGA (@yahoo.co.

[Building, IALLIED SERVICES PVTRA fin

[KKD/Delh [LTD

1303, New[CS (COMMERCIALCS(COMM) [20.02.2026 M/S SWAGATNITIN 9811865967 argnitin33(23.02.2026
ICourt 104/2026 [FASHION Cco VS|GARG [lo@gmail.c|

[Building, ISUNDER LAL CHOPRA m

IKKD/Delh|

l4z [SH. PAWAN KUMAR MATTO DJSHAHDARA |NIL
(COMM-04)

43 [SH. DEVENDER KUMAR JANGALA,NORTH- INIL
IDISTRICT JUDGE, COMMERCIALWEST
ICOURT




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE
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44 [SH.VINOD YADAV, DISTRICTINORTH-
WUDGE, (COMMERCIAL COURT) WEST

K5 [SH. JAGDISH KUMAR, DISTRICTINORTH INIL
WUDGE, COMMERCIAL COURT

46 [SH. SHAILENDER MALIK,NORTH INIL
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)

47 [SH. RAJ KUMAR, DISTRICT JUDGESOUTH INIL
((COMMERCIAL COURT-01 WEST

K¥8 [SH. BALWANT RAI BANSAL,SOUTH INIL
IDISTRICT JDUGE, COMMERCIALWEST
ICOURT-02

49 [SH. GAUTAM MANAN, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-03 WEST

I50 [SH. AJAY GULATI-I, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-04 (WEST

[TOTAL 218
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